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starred Question No. 5602 on the 28th 
March, 1968 and slate: 

(a) the progre§s since made in regard 
to the proposed introduction of trilinlual 
Money order forms in non-Hindi areas; 
and 

(b) the difficulties in the way of imple-
menting the proposals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND COMMUNI-
CATIONS (SHRI SHER SINGH): (a) 
Tran§lations into different regional langu-
81es duly vetted by State Governmonts 
have been received and ~1 dummies 
are under preparation. 

(b) After the dummies are got ready, 
they will be examin,d by the CCP &. S 
from the technical point of view whether 
trilingual printing will be possible without 
appreciably changing the size of the forms 
80 that they can fit in the existing. 
machines. 

Wage Structure In Tea Plantation Industry 

379. DR. RANEN SEN: 
SHRI BHOGENDRA JHA : 
SHRI P.C. ADICHAN : 
SHRI INDRAJIT GUPTA: 
SHRI DHIRESWAR KALITA : 
SHRI MANIBHAI I. PATEL: 
SHRI SITARAM KESRI : 

Will the Minister of LABOUR AND 
REHABILITATION b, pleased to state. 

(8) whether it is a fact that a re-exa-
mination of the basis for wage structure 
in the tea plantation industry has been 
recommended by the study group on plan-
tations constituted by the National Com-
mission on Labour. 

(b) whether Government has examined 
this recommendation; and 

(c) If so, decision taken thereon? 

MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD): (a) to (c). 
Government understand that the study 
group has submitted a rerort to the 
National Commission on Labour, Gove-
rnment I, not ..,izcd of this matter now 
aDd will consider it OD receipt of the 
recommendations of the commission. 

Sodal WeIfare IIdIeme Of LItadIft IIIImd 
380. SHRI P M. SA YEED: Will the 

Minister of SOCIAL WELFARE be 
pleased to state: 

(a) the nature of schemes formulated 
under social welfare for Laccadive Islands 
during the last three years; and 

(b) the amounts sanctioned and spent 
thereon during the last three years ? 

MINISTER OF STATE IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(DR. SHRIMATI PHULRENU GUHA): 
(a) and (b). Necessary information is 
~  collected and will bo laid on the 

table of the house. 
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